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mill industry as a whole, affecting
weak and marginal mills more acute-
ly. About 31 mills are reported to
be lying closed at present due to va-
rious reasons including flnancial dif-
ficulties, labour-management relations
and also bad management.

(c¢) and (d). Some of the impor-
tant gteps taken to alleviate the ri-
gours of the difficulties faced by cotton
textile industry are:—

(i) Apart from regulating more
effectively the distribution of the
available supplies of cotton, cotton
‘availability has been augmented by
way of imports. Substitute mate-
rials like staple fibre and polyester
fibre have been allowed imports on

OGL, without duty in case of staple

fibre.

(ii) It has been made mandatory
on cotton textile mills to use at
least 10 per cent of their raw mate-
rials by way of man-made fibres.

(iii) Scheduled commercia] banks
have been advised not to enforce
credit restrictions on financial weak
mills in a rigid or indiscriminate
manner. For instance, units which
have been exempted from the pro-
duction of controlled cloth could
be exempted from imposition of en-
hanced margin of 10 per cent.

(iv) IDBI has started operating
its scheme for soft loans to cotton
textile mills for modernisation.

Proposal to make Indian Standard
Institute Certificate for Consumer
i Items

\

3005. SHRI G. Y. KRISHNAN: Will
the Minister of COMMERCE AND
CIVIL SUPPLIES AND COOPERA-
TION be pleased to state:

(a) whether there is any proposal
under the consideration of Govern-
ment of making the Indian Standard
Institute Certificate compulsory for
some consumer items; and

(b) if so, the names of such items?
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THE MINISTER OF COMMERCE
AND CIVIL SUPPLIES AND CO-
OPERATION {SHRI MOHAN DHA-
RIA): (a) and (b). There is a pro-
posa] to make conformity to I.S.L
standards obligatory for the manu-
facture, sale and distribution of some
household electrical appliances.

Master Plans for Development of
‘Tonrism

3006. SHRI T. S. SHRANGARE:
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased tu state:

(a) whether the Central Govern-
ment have requesteq the State Gov-
ernments to submit their Master Plans
for the development of tourist cen-
stres and tourism; and

(b) if so, how many State Govern-
ments have sent their master plans
and the financial implications thereof?

THE MINISTRY OF TOURISM

AND CIVIL AVIATION (SHRI
PURUSHOTTAM KAUSHIK): (a)
Not yet.

(b) Does not arise.
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